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3~269~' SHRlMATI D. K_ BHAN'DARI : 
Will the Minister of ~ TB'XTJLES be pleased 
to state : 

<a) whether Government are aware that 
tribal people of Sikkim weave carpets with 
tradiw,mil desillls and the Stale Government 
is belpina them to some extent; and 

(b) if so, whether Union Government 
propose to help these tribal people for the 
promotion of their tradition a) art of weaving? 

THE 'MINISTER OF STA TE OF THE 
MINISTRY OF TEXTILES (SHRI KHUR-
SHID ALAM KHAN) : (a) Yes. Sir. 

(b) Yes, Sir. One Marketing and Service 
Extension Centre has already been functioning 
in the State to promote handicrafts including 
carpets by providing package of assistance to 
tbe arHsans and weavers. 

Border disputes with ChlDa 

3270. PROF. RAMKRISHNA MORE: 
SHRI KALI PRASAD PANDEY: 
DR. B. L. SAILESH : 
SHRI SUBHASH Y ADA V : 
SHR! DHARAM PAL SINGH 

MALIK: 
SHRI P. NAMGYAL: 
SHRI SARFARAJ AHMAD: 
SHRI P. M. SAYEED: 
SHRJ C. MADHA V REDDI : 
SHRI AMAR ROYPRADHAN : 
SHRI LAKSHMAN MALLICK: 
SHRI K. V. SHANKRA 

GOWDA: 
SHRI PRAKASH V. PAT1L: ' 
SHRl R. S. MANB : 
SHRI SRIKANTA DATTA 
NARASIMAHARAJA WADIYAR: 
SHRI CHINTAMANI 

PANIGRAHI = 
SaRI MOHANBHAI PATEL: 
SaRlO. M. BA.NATWALLA : 
saRI BHATTAM SRJRAMA tif 

MURTI: 
SHaJ UTTAM RATHOD : 
SHRI ZAINUL BASHER : 

Will tee Minister of EXTERNAL 
APPAlas '" pleated to ,clte : 

t4 

(a) wlJetber tile 'awentb round of official . 
leve! tala on boundary question betwocm 
India and CbiDa was beld at Beijinl in July, 
1986; .aad 

(b) if so, the outcome of these talks 1 

THB MINISTER OP STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. R. NARAYANAN): <a> Yes, Sir. 

(b) At the 7th Round of Official Level 
Talks between India and China held from 
July 2 t to 23, 1986" substantive diicussions 
were continued on the Eastern Sector of the 
India-China boundary. Thereafter, discussions 
commenced on the Western Sector. 

The Chinese side reiterated that the 
Eastern Sector was tbe area of "largest dis. 
pute". In response, the Jndian side clearly 
enunciated our well-known stand tbat the 
India-China boundary in tbe Fastern Sector 
is the traditional customary line, which baa 
received the additional sanction of treaty and 
administrative jurisdiction. 

Pilferage of Imported edible oil from 
STC IOOOb. 

3271. SHRI SAMAR BRAHMA 
CHOUDHUR Y: Win the Minister of 
COMMERCE be pleased to state: 

(a) whether it is a fact that there is large 
scale pilferage of imported edible oil in 
10doWD and also during transit from the 
ports to 10doWDS as reported in the ··Nav-
bbarat Times' dated 30th May. 1986 under 
the caption C cKaroron Ki Cbori. KUabon 
Main Rafa Dafa"; 

(b) the names of vanaspati factories in 
whose aodOWD imported oil was kept by 
S. T. C.; 

(c) whether an enquiry bas been conduc-
ted in the matter; 

(d) if so, the results thereof; 

(e) if- not t tbe reasons tbereof; and 

(f) the steps be.ioa taken by the Govern-
JDCot to plUS the loopholes? • 



· THE MINISTER. 01' StA.TE IN THB 
MINISTR.Y OF COMMEllCB (SHlll 
BRAHMA DUl'T): (a) There is DO large 
scale pilferage of imported edible oil in 
godowoa and in transit. Some minor cases of 
pilferaae. however, have been report..,d. 

(b) inrormation is given in the statement 
below. 

(0) to (f). Legal and administrative action 
is taken by STC in these cases including 
referrilll tbe ca~es to ]ocal police and debiring 
of godowns. Following steps have been taken 
to pluS the loopholes:-

(i) All tank and wagon operating valves 
are sealed with special tamper proof 
plastic seals. 

(ii) Proper cali bration charts of all tank 
wagons used in the movement of 
edible oils are documente. 

(iii) Standard density valves are adopted 
both at loading and unloading 
points for the purpose of quantifi-
cation. 

(iv) All loading and unloading opera-
tions at the time of despatch and 
receipt of railway wagons are invari-
ably supervised. 

(v) Gradual dehiring of storage tanks of 
vanaspati units. 

Statement 

Storage tank, currently under hire lor 
bulk edible oils from following 

l'anaspati factories 

1. M/s Modi Vanaspati Co., Modinagar. 

2. MIs Hindustan Vegetable Oil Corpn., 
Amritsar (A Government of India 
Undertaking) 

3. Liberty Oil Mills, Bombay 

4. MIs lai Hind Oils Mills. Bombay. 

SIDra,. tank, hired In the Past but dehlr~d 

1. M/_ Amrit Baoaspati Co •• Ghaziabad 

2. . M /s JaiD$udba· Vanaspati Co ..• 
Guldbar, Guldbar. Gba~iabad. 

3. MIs Gancsh Floor Mills, Kanpur, 
(Government Unit) 

4. M/ s Balaji Veaetable Products-
Sitapur. 

5 .. MIs Motital Padampat UdyOS Ltd., 
Kanpur. 

6. MIs Ballarpur Industries Ltd., 
Yamunanagar 

7. M /s Amrit Banaspati Co., Rajpura 

8. Mis Rohtas Industries, Jaipur. 

9. MIs Premier Vegetable, Jaipur 

10. MIs DCM Chemicals Ltd. (now 
known as Sri ram Foods & Fertilizers 
Ltd. 

t 1. MIs Rohtas Industries. Dalmianagar 

12. M Js Kusum Products, Calcutta 

1 3. MIs Rucbi Vegetable Products, 
Indore. 

t 4. MIs Indian Vegetable Products, 
Bombay. 

15. MIs Vegetable Vitamin & Foods 
Pvt. Ltd., Bombay 

16. M /s Tata Oil Mills, Bombay 

17. M /s Ahmed Omerbhai, Bombay 

1 8. Oswal Oils & Vanaspati Industries, 
Madras. 

postponement of credit camps at 
Kankapura (Karnataka) 

3272. SaRI MAHENDRA SINGH 
Will the Minister of FINANCe be pleased 
to state: 

(a) whether it is a fact that credit camps 
scheduled to be held at six places in Kanaka-
pura Lok Sabha constituency in Karnataka 
on 11 May, 1986 were indefinitely postponed 
as reported in the Indian Express of 20 May, 
1986; and 

(b) If so, tbe circumstances under which 
the credit camps had to be postponed ? 




